STRATIVE TRIBUNAL: HYDERABAD BENCH
T HYDERAB AD .

0A.1628/95.

THE CENTRAL ADMINI

Date of order2-1-1996.

Betweens:-

P.Lurdhaiah. ees Applicant.

And
1. The Chief General Manager, Telecom,
A.P,Circle, Door Sanchar Bhavah,
Nampally Station Road, Hyderabad.

2, The General Manager(Telecom),
Guntur, Guntur Ristrict.

3. The District Telecom Engineer,
Guntur District,Guntur. ' : ‘

4. The Sub Divisional Officer(Telecom),
Guptur, Guntur District. ‘

Respondents.

Counsel for the Appllcantz‘Mr.A.V .Rama Rao

”ounsel for the Respondents Mr.Ve Bheemanna,OGSC.

, CORAM: .
© HON'BLE MR, JUSTICE V.NEELADRI RAQO,VICE CHAIRMAN f

HON'BLE SHRI 2. RANGARAJAN, MEMBER ADMINISTRATIVE

]
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0A,1628/95

‘Judgement |

( As per Hon, Mr. R. Ranpara jan, Mambar;(a) )

Haard Sri A.V. Rama Rao, learned counsel for
the applicent and Sri V., Bhimanna, learned counsel e
for the Qesbpndents. | ////,
2, The applicant was engaged as Casuqlimazdoor under
R-4 on 3-8-85, and he worked as such up#u 30~11-87 for
798 days, Once again he was reangagad én 4-12=87 and
worked upto 1-2-88 for 88 days. Theresfter he was dis-
=engaged but reemgaged from 6~3-88 to 1-4-89 for 338
days. The next spall of his engagement was from 1-10-89
to 1-5-90 theraby serving for 195 days, The last apell
of his engagamang was from 19-5-93 to 1;10-90 for 162
days., Adding all the apells of working days he had
complaeted a total of 1,617 days in Taleﬁnm Dapartmant,
under R~4, 'He was not ieangaged thereaftar,
3. This DA is filed for granting him temporary status
and regulariss his service in Group~D considering his
length of c;aual service, :
4; As atated by the appiiﬁant, he has served 1,617
days as a Ceswal labour., Hence, he has got hetter claim
to be considered for work im Puture iFf tpa;a is work in
praferenca to freshers from ppen markatﬁ
5,  In view of the above we Pollow tha direction given
in 0A.1232/§5 wherein the applicant was also similerly
placed, and give the following direction’ :
i)  The namas of the epplicent shall be entered in

the Casual Labgur Register.

[ ] .2.
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|
ii) The applicant will be reengaged as and when
there is work ;n preference to ?rsaha;a/juniara.
iii) The applicant's case for grantlbf tempopary and
subsequent regularisation in Gruupubipoét shodld be
in accordance with the extant acheme/inatruct;an.
6, The DA is ordered accordingly at the admission

atage itaal?. No costs.ﬁ/

(R. Ran arajan)

(V. Neeladri Rac)

Member (Admn,) yice Chairman
i /S
J ez
Dated : 2 January, 95 Dy.Registrar( udl)
Dictated in Open Court
Copy tot=-

1. The Chief General Man ager,Telecom,
sk A.P.Circle,Door Sanchar Bhavan, !

2.

3.

kku. j

Nampally Station Road, Hyderabad.
The General Manager(Telecom),
Guntur, Guntur District.

The District Telecom Engineer, i
Guntur District, Guntur.

The Sub-Divisional Offlcer(Telecom),
Guntur, Suntur District,

One copy to Mr.A,V.Rama Rao Advocéte,lOG
Renuka Shkkthi Apartments, 3-5-707, Klng Kothi,
Basheerbagh,Hyderabad~29.

Orne copy to Mr.V.Bheemana,CG5C, CAT Hyd

One c"ogr to Library,CAT,.Hyd. 1

Cne spare COpPy.
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- IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABADL BENFQH AT HYLERABAD
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THE HON'BLE MR.JUSTICE V.NEELADRI RAD
VICE cnéigggmz”///,

AND. i | —
THE HON'BLE MR.R.RANGARA s M{A)

s —

Dated: - ~1996

SOMEIR/TUIGIENT -
|
T
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_ Admitted and Interim directions
o :lSSU d. .
Allowed,

Disposed of with directions . \@‘//
Dismgssed. M&&7W&*W %

.‘ ﬂ1Eusm1 sed as w1uhdrawn.
 ‘3£&sm1s ed for default. =

Ordere
ﬁb orde

ke jected. ' «E§§> R
as to costs.,.
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